10.01.2013 J-1 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO.3
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MS. JUSTICE VEENA BIRBAL

AT 2:15 P.M.

1. W.P.(C) 14562/2006 NTPC LTD

VS. DCIT & OTHERS

S.E. DASTUR
MURALIDHAR
BINDU SAXENA
APARAJITA SWARUP
NEHA KHATTAR
K.K. PATRA

PREM LATA BANSAL
RUCHIR BHATIA

COURT NO. 4

(DIVISION BENCH-4)

HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MS. JUSTICE VEENA BIRBAL

1. W.P.(C) 8253/2011 SUBHASH CHANDER

VS. UOI & ORS.

ANKUR CHIBBER
AKRITI JAIN

COURT NO. 5
HON'BLE MR. JUSTICE S. RAVINDRA BHAT
HON'BLE MR. JUSTICE R.V.EASWAR

AT 2:15 P.M.

1. W.P.(C) 7023/2010 RAMBAGH PALACE HOTELS C.S. AGGARWAL
PRIVATE LIMITED PRAKASH KUMAR
VS. DEPUTY COMMISSIONER SANJEEV RAJPAL

OF INCOME TAX, NEW DELHI
2. W.P.(C) 8825/2011 RAMBAGH PALACE HOTELS C.S. AGGARWAL
PRIVATE LIMITED PRAKASH KUMAR
VS. DEPUTY COMMISSIONER SANJEEV RAJPAL

OF INCOME TAX, NEW DELHI
3. W.P.(C) 7206/2012 RAMBAGH PALACE HOTELS C.S. AGGARWAL
PRIVATE LIMITED PRAKASH KUMAR
VS. DEPUTY COMMISSIONER SANJEEV RAJPAL

OF INCOME TAX, NEW DELHI
4. W.P.(C) 7513/2010 MAHARAJ JAI SINGH C.S. AGGARWAL
VS. INCOME TAX OFFICER PRAKASH KUMAR
SANJEEV RAJPAL
5. W.P.(C) 7516/2010 MAHARAJ PRITHVIRAJ SINGH C.S. AGGARWAL

VS. INCOME TAX OFFICER

PRAKASH KUMAR
SANJEEV RAJPAL



10.01.2013

AT 2:15 P.M.

1. CRL.REV.P. 283/2004

AT 10:30 A.M.

1. W.P.(C) 7132/2009

J-2 FOR PRONOUNCEMENT OF JUDGMENTS (APPLT. JURISDICTION)

COURT NO. 36

EXTENSION BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE SUNIL GAUR

AARTI JAIN MANISH GANDHI
VS. STATE R.K. TEWARI

COURT NO.13

HON'BLE MR. JUSTICE VALMIKI J. MEHTA

R. KOTHANDARAMAN
VS. THE SPEAKER, LOK

SABHA SECRETARIAT & ANR.

HIGH COURT OF DELHI
09TH JANUARY, 2013

R.K. SAINI

R. KOTHANDARAMAN
MANINDER ACHARYA
VARUN GUPTA

REGISTRAR (LISTING)



10.01.2013 J- FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 11
HON'BLE DR. JUSTICE S. MURALIDHAR

AT 10.30 A M

1. OMP. 718/2012 LALEA TRADI NG LI M TED VI JAY KAUNDAL, SAURABH
Vs. M'S ANANT RAJ PRQJECTS PVT  SETH, AJAY BHARGAVA,
LTD AND ANR SUSHM T PUSHKAR, SUM T

ROY, UDI SHA SAHEY,

ANCHI T OSWAL, VI VEK SI BAL,
POQJA M SAI JWAL,
GYANENDRA KUVAR, ANURADHA
MUKHERJEE, JYOTI DASTI DAR

COURT NO. 22 (OS-E)
HON' BLE MR JUSTI CE HI MA KOHLI

32. 1. A 8998/ 2012 SUGEETA CHHABRA EKTA KALRAA AND NEERAJ
In CS(OS) 1342/2011 Vs. HARI SH NAYAR YADAV, R. P SHARMA, SANJEEV
S| NDHWANI
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